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the Foundry Forge Plant 1s still to be
<ompleted The present capacities of
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the plants and the actual production
during 1970-71 are as under —

Plant

Foundiy Forge Plant
Heavy Mahcine Building Plant
Heavy Machine Tools Plant

Piesent-capacity Production 1n

1970-"1
133,460 tonnes 901 27
105,000 tonnes 229¢6 1
278 units 2% unns

Build up of production m a complex
like that of Heavy Engineering Corpo-
ration 1s 1nevitably a slow process and
depends on a number of factors such
as development of adequate skdls to
master tc.hnological problems, efficient
managerial control and harmonious
industrial relations

A number of steps have been and are
being taken over a wide front to impiove
planming and production control, instal
objective oriented programmes, 1m-
prove the efficiency of management and
the productivity of workers As a result
©f these measures, the performance of
Heavy Engineering Corporation 1s ex-
pected to mmprove significantlv ove; the
next two years]

DIFFICULTILS [ACED BY
INDUSTRY

DR BHAI MAHAVIR

SHRI DEVDATT KUMAR
KIKABHAI PATEL

SHRI MAN SINGH VERMA

S3UGAR

951

Will the Mimmster of AGRICUL-
TURE/gfg &\t Dbe pleased to state

(a) whether Government’s attention
has been mnvited to the advertisement
1Ssued 1n the newspapers by the South
Indian Sugar Mulls Assoclation about
the difficulties faced by the sugar in-
dustry,

(b) if so, whether 1t 1s losing Rs 11
per bag of sugar,

(c) whether 1t 15 also a fact, Gov-
ernment’s release order of sugar are
not equitable as alleged in the adver-
tisement, and

which
the

(d) the circumstances under
Government have not acted on

recommendation of the Sugar Enquiry
Commission and Tarff Commission to
build up a buffer stock of sugar ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-

TURE/ #{§ WHareg ® UsT A&t
(PROF SHER SINGH) (a) Yes, Sir.

(b) No date have been furnished to
assess the alleged loss Further controls
on price, distribution and movement
of sugar have been removed with effect
from the 25th of May 1971

(¢) There has been some disparity
in proportion of stocks to production
of sugar with factories in various zones
mainly due to non lLifting of levy sugar
quotas 1n tull by the State Govern-
ments or their nominees and due to
releases of sugar for export Govern-
ment have tried to reduce disparity as
much as possible by linking releases of
sugar for sale to stocks instead of pro-
duction and also by giving additional
releases to factories having larger pro-
portion of stocks

(d) Government have since removed
controls on price distribution and
movement of sugar, but will continue
to regulate releases ot sugar for sale by
factories By a process of judicious
releases 1t will be ensured that adequate
stock of sugar 1s available with facto-
| Ties to meet future contingencies
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+[CLOSING DOWN OF COMPANIES

952. SHRI SURAJ PRASAD : Wil
the Minister of LABOUR AND RE-
HABILITATION/ wm| t!.aafq HaT
be pleased to state :

(a) whether Government have pre-
pared a list of such companies which
have closed down their business on
false pretext; if so, what is their num-
ber; and

(b) what action has
against them ?]
o X qAata dawm @ gawdE
(sft arewifas awt) o (F) oft 700
(@) W TEr Jaam |
{[THE DEPUTY MINISTER IN

THE MINISTRY OF LABOUR AND
REHABILITATION/  stA 31T qaata

wWarag W 3IgA&Er  (SHRI BALGO-
VIND VERMA) : (a) No Sir.

(b) Does not arise.]

been taken

« FHIIGTA] F a7 fHFAT AT

593. it gTANTIE : FT MM AR
qaafE d&T 7 Far 1 FI w4 fF

(%) 3 & 7@ & awt | o
FEMAT T FR@HE a9 gC F; AT
ITAF ot g FFag o w¥ E; &%

(@) = Fwfan e wrEml
F g M F FO fRAq AW dFR
g1 g ?

?"[C LOSURE DF FACTORIES

953. SHRI SURAJ PRASAD . Wil
the Minister of LABOUR AND RE-

HABILITATION/ = sitz qaate waft
be pleased to state ;

(a) the number of companies or fac-
tories closed down during the last two
years in the country and the number
of those which are still closed; and

[RAJYA SABHA ]

108

to Questions

(b) the number of persons rendered
unemployed on account of closing
down of these companies and factories?]

W ST qAate Harea ® o gawEr
(»it memfasr awf) @ (F) &R (F)
AT THA T T Y g A qrd g
qT ¥&T &7 A 9T @ &7 ATERAT |
“[THE DEPUTY MINISTER IN

THE MINISTRY OF LABOUR AND
REHABILITATION/ =% 3T qAata
datwa ¥ Squar  (SHRI BALGO-
VIND VERMA) : (a) and (b) The
information is being collected and

would be laid on the Table of the
House after it is received.]

COAL MINES BONUS SCHEME

954. SHRI MONORANJAN ROY:
SHRI NIREN GHOSH :

Will the Minister of LABOUR AND
REHABILITATION/ sm it gaaia
Ha&t  be pleased to state :

(a) whether Government have con-
sidered over the question of discontinu-
ance of the minimum attendance quali-

fication for payment of bonus under the
Coal Mines Bonus Scheme :

(b) if so, the details thereof; and

(c) if not, by when the decision is
likely to be taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION/ 5w it Eaafa
Hawmg ® 3a"er (SHRI BALGO-
VIND VERMA) : (a) to (c) The
matter is still under consideration.

SETTING oP OF A PIT SAFETY
COMMITTEE

955. SHRI MONORANJAN
SHRI NIREN GHOSH :

Will the Minister of LABOUR AND
REHABILITATION/ w3t gagfa

"ar be pleased to state :

ROY :

(a) whether Government propose to
set up a Pit Safety Committee;

(b) if so, whether workers represen-
tatives will be taken in such Commit-
tee; and

(¢) the functions ot Ek_le Commiittee ?

[ ] English translation.



